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FAl,L IN PRICE OF COTTON 

3003, SHRI RAGHUVIR SINGH 
SHASTRI: 

SHRI DEORAO PAIR: 

Will the Minister of COMMERCE 
be pleased to state: 

(a) whether it is a fact that the 
prices of cotton h:tve shown a ,teep fall; 

(b) whether it is also a fact that the 
Ind;an Cotton Mills Federation has 
directed its members not to buy cotton 
so that the prices may fall further; and 

(c) if so. the action being taken by 
Government to safeguard thc interests 
of cotton growers and to en,ure that 
the area under cotton cultivation is not 
reduced as a result thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) There 
ha'. been some but not steep fall in the 
prices of cotton recently. However, 
even now the prices arc well above not 
only tbe support p'rice 'for the current 
season ~ t also the ceiling ic ~ for 
1966-67. 

(b) Government is not aware ot any 
direction by l.e.M.p. to its members 
not to buy cotton . 

(c) Government have declared that 
they would be prepurcd to buy cotton 
if offered at support prices. In view of 
this and the fact that prices of cotton 
arL' ruling even above the last year's 
ceiling prices, there is no rea',on for 
area under cotton cultivation being 
curtailed. 
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ALUMINIUM INDUSTRY 

3006. SHRI NITIRAJ SINGH 
CHAUDHARY: Will the Minister of 
~  MERCE be pleased to state: 

(a) t he period for which it is pro-
posed to continue the protection to 




